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TIlE MINISTER OF STATE IN TIlE 
MINISTRY OF HEALm, FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (DR. S. CHANDRASEKHAR): 
(a) and (b). The Government of India 
bave been giving national awards for out-
standing performance in the implementa-
tion of family planning since 1960. A 
statement containing the details of the 
awards given so far is laid on the Table of 
the Sabha. [Placed in Library. See No. 
LT-1590/67]. 
CoNSTITtmON OF A PARLIAMENTARY 
CoMMrITEE FOR ScHEDULED CASTES AND 

ScmwULED TIuBEs 

*112. SHRI SIDDAYYA: Will the 
Minister of SOCIAL WELFARE be pIeas-
ed to state: 

(a> whether any decision has been 
taken regarding the constitution of a Par-
liamentary Committee for the Scheduled 
Castes and Scheduled Tribes; and 

(b) if so, the functions and power. of 
the Committee? 

TIlE MINISTER OF PETROLEUlf 
AND CHEMICALS AND SOCIAL WEL-
FARE (SHRI ASOKA MEHTA): (a) 
The matter is under consideration. 

(b) Does not arise. 

HOLDING OF PRICE LINE 

*114. SHRI M. MEGHACHANDRA: 
SHRI PREM CHAND VERMA : 
SHRI S. C. SAMANTA: 
SHRI CHARANJIT RAJ: 

Will the Minister of FINANCE be 
pleascd to state: 

(a) tho further steps which have been 
taken by Government to hold the price 
line; 

(b) whether as a result of these steps, 
there has been any improvement in the 
situation; and 

(c) if so, to what extent 7 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARII DESAI): (a) With a view to 
checking the rise in prices, Government 
has been endeavouring to stimulate agri-
cultural and industrial output by helping 
to increase the supply of inputs as also 

credit wherever necessary, to check the 
pressure of overall demand through appro-
priate fiscal and monetary restraints, to 
augment the supplies of foodgraina etc. 
through imports and to regulate, to the 
extent necessary, prices and/or distribution 
of foodgrains and other essential COIDJD()o 

dities in short supply. In the middle of 
September 1967, Government promulgated 
an Ordinance amending the Essential 
Commodities Act, 1955, so as to make its-
penal provisions more stringent and its 
enforcement more effective. 

(b) and (c). The general price level 
has shown a fall in recent weeks. The 
general index (1952-53=100) of who1esale 
prices, which had rised to a peak le~1 of 
224.1 in the week ended October 14, 1961 
bas declined thereafter by 3.6 per cent to 
216.1 (provisional) in the week ended 
October 28, 1967-latest week for whicb 
data are aval1able. The index foc food 
articleo has fallen by S.S per cent fIOID 
265.3 on October 14, to 2S0.6 (provi-
sional) on October 28, 1967. 
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